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MINISTRY OF RAILWAYS
[North Western Railway (Construction Organization)]
CORRIGENDUM
Jaipur, 10th November, 2025

S.0. 5073(E).—It is notified that in the Hindi language notification published under Gazette Notification No.
4563 dated 16.10.2025 and S.O. 4692 (A), due to misprint, “Objection Competent Authority and Sub-Divisional
Officer — Gangarar, District — Chittorgarh Rajasthan....” was printed, which should be read as “Objection Competent
Authority and Sub-Divisional Officer — Hamirgarh, District — Bhilwara Rajasthan.....”

[F. No. NWR/HQ/S&C/443599200 Vol XX]
SANDEEP JAIN, Chief Engineer (Const.)-V
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